PF

GROSS CONTIRB CONVEY. |ATTENDAN [WASHING NET TOTAL
SL.NO WAGES(IN UTION ALLOWN CE. ALLOWAN| WAGES | CLAIM(IN
NAME OF CLAIMANT Rs.) @12% MA HRA ACES INCENTIVE CES (INRs.) Rs.)
Filed vide Form -F
1 |CHELLASAMY .S (S) 9001.52| 1227.48 250 1,550 115 - 50| 10966.52 131598.24
2 |KRISHANMURTHY.K (S) 6185.52 843.48 190 1,107 68 - 38 | 7588.52| 91062.24
3 [LAKSHMINARYANAN(s) 6581.52 897.48 250 1,460 82 - 50| 8423.52 101082.24
4 |SIVASANKAR.T(S) 6625.52 903.48 250 1,460 85 - 50| 8470.52 101646.24
Total 425388.96
201420
PERIOD
TOTAL WAGES OVER ACCEPTE
TYPE OF AMOUNT | DUE PER D DATE OF claim
SL.NO| NAME OF THE CLAIMENT WHICH )
CREDITOR OF DUE | MONTH AMOUNT | RECEIVING | given
(Rs.) (Rs.) AMOUNT (INRs.)
DUE
Filed vide Form -E
Upto July
2018( 12 7th August
1 S. Pasupathy Employee 97644 8137 Months) 85926 2018
Upto July 13th
2018( 12 August
2 |N. Ravishankar Employee 63444 5287 Months) 59664 2018
Upto July 14th
2018( 12 August
3 [M. Srinivasan Employee 67800 5650 Months) 55830 2018
TOTAL 201420 228888

Note: Claim from Elangovan to be verified as he expired on April 2016

CLAIM
FILED BY
THEM

420000 PLANT SUPERVISOR- QUALITY
598686 PLANT SUPERVISOR - stores
318450 PLANT SUPERVISOR- production
628766 PLANT SUEPRVISOR- MAINTENAN

1965902

228888
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